THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST MAY, 2022

Pendency of Cases

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

which are more than 5
years old at the end of

Name of Opening Balance Month Month end of the month
years old the month

the State.
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 90908 347931 | 438839 4157 22146 26303 4255 23060 27315 90808 347019 | 437827 431 1183 1614 14309 52617 66926
NAGALAND 1621 2905 4526 233 336 569 199 353 552 1655 2888 4543 12 19 31 385 793 1178
MIZORAM 2633 3625 6258 579 665 1244 568 773 1341 2644 3517 6161 45 01 46 299 264 563
Asgxll-)\g;:“ 2553 12239 14792 271 759 1030 243 693 936 2581 12305 14886 08 81 89 499 4212 4711




